(Published in the Haryana Government Gazette, Legislative

Supplement, dated the 20" January 1981)

PART-III

HARYANA GOVERNMENT
FOREST DEPARTMENT

Notification

The 15" January, 1981

No. S.O 11/C.A 16/27/S 38/81 - Whereas the owners of the majority of
shares in the land specified in the Schedule given below in writing to the Collector
of Jind District that the said land may be managed on their behalf by the Divisional
Forest Officer, Jind Forest Division as a protected forest on terms mutually agreed

upon;

Now, therefore in exercise of the powers conferred by section 38 of the
Indian Forest Act, 1927 the Governor of Haryana Act to the land specified in the

Schedule given below : -

Schedule
District Tehsil Village with Description of fields Total Areain
Hadbast No. | Rect. No. | Killa No. Acres
1 2 3 4 5
Jind Narwana Narwana |433 463 463 463 20.5

H.B No. 73 7! 2 ' g3 ' 4
463 463 463 463

5’ 6 7' 8
463 463 463 363

9 ' 13’ 14’ 15
463 463 463 1700

16 ' 17’ 18 8
1700 1700
9 ' 10’

L.D KATARIYA,

Commissioner and Secretary to Government , Haryana

Forest Department




